IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date :

09.01.2026

C.C Applied For

BLAPL-

2/2026(09.01.2026 2P0 Ul R BISWAL Order Dtd. 2026-01-07
BLAPL-

6/2026109.01.2026 10815/2025 B.K.DALAI Order Dtd. 2026-01-07 BAIL-1
BLAPL-

7/2026109.01.2026 12111/2025 M.NANDY Order Dtd. 2026-01-07 BAIL-2
BLAPL-

8/2026(09.01.2026  °20L _|P.K.DASH Order Dtd. 2026-01-07

0/2026/09.01.2026 |CLAPL” L.D.PANDA Order Dtd. 2026-01-07 BAIL-2

0L 10807/2025 2P+ :

BLAPL-

1/2026(09.01.2026 o220 T R Das Order Dtd. 2026-01-07
BLAPL-

2/2026(09.01.2026 [P0 |7 R Das Order Dtd. 2026-01-07 BATL-1
BLAPL-

3/2026(09.01.2026 ool T R DAs Order Dtd. 2026-01-07 BATL-1
ABLAPL- COURT NO.

4/2026(09.01.2026  2DVARRC I parTDA oo Order Dtd. 2026-01-07
ABLAPL- COURT NO.

5/2026(09.01.2026 50000 [B.BARIK S Order Dtd. 2026-01-07
ABLAPL- COURT NO.

6/2026109.01.2026 249/2025 B.BEHERA > OLD Order Dtd. 2026-01-07 BATL-1
WP (C) - COURT NO. o WRIT

7/2026(09.01.2026 10 )7 A, K. ROUT S Order Dtd. 2026-01-06 o NCH
ABLAPL- COURT NO.

8/2026(09.01.2026 50707 lMADAN Das S Order Dtd. 2026-01-09 BATIL-1
WP (C) - COURT NO. o WRIT

9/2026(09.01.2026 |50 /)7 e, rana S Order Dtd. 2026-01-06 o NCH




ABLAPL-

COURT

NO.

0/202609.01.2026 |0 2, |A P SAHOO > oLD Order Dtd. 2026-01-07
ABLAPL- COURT NO.
1/2026/09.01.2026 [0 ) o, A P SAHOO 2 oLD Order Dtd. 2026-01-07
WP (C) - COURT NO. el WRIT
2/2026(09.01.2026 | o0 )0 ¢ [K. MANDAL 2 oLD Order Dtd. 2026-01-06 BRANCH- 2
ABLAPL-  |HEMANT KU. COURT NO.
3/2026(09.01.2026 [, 00" 0 lonrpaTHY 2 oLD Order Dtd. 2026-01-07
WP (C) - COURT NO. el WRIT
4/2026(09.01.2026 |5 o0 o,c [H. K. PANDA 2 OLD Order Dtd. 2026-01-06 BRANCH- 2
ABLAPL-  |HARIHAR COURT NO.
5/202609.01.2026 [ 0 SUNDARA 2 oLD Order Dtd. 2026-01-07
WRIT
WP (C) - COURT NO. o BRANCH
6/2026|09.01.2026 | cc 0,0 |C. KHATRA 2 oLD Order Dtd. 2026-01-06 (DIVISIC
BENCH-2)
WRIT
WP (C) - COURT NO. el BRANCH
7/2026(09.01.2026 | oooc 000 [D. NAYAK > oLp Order Dtd. 2026-01-06 (DIVISIC
BENCH-2)
WP (C) - COURT NO. el WRIT
8/2026/09.01.2026 |/ o', oo |H. K. PANDA > oLp Order Dtd. 2026-01-06 BRANCH-
WP (C) - COURT NO. o WRIT
9/2026(09.01.2026 |5 02 0 o A, DAS 2 oLD Order Dtd. 2026-01-06 BRANCH- 2
WP (C) - COURT NO. e WRIT
0/2026|09.01.2026 |, 0 0 0 [A. K. BARIK 6 Order Dtd. 2026-01-19 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
1/2026(09.01.2026 |._ 0,0 o [B. BEHERA e Order Dtd. 2026-01-07 (DIVISIC
BENCH-1)
WP (C) - COURT NO. o WRIT
3/2026|09.01.2026 |, 0 0 o |P. JENA e Order Dtd. 2026-01-07 BRANCH-
WP (C) - COURT NO. o
4/2026(09.01.2026 |, ./, [P. N. NAYAK c Order Dtd. 2026-02-02
WP (C) - COURT NO. e WRIT
5/2026(09.01.2026 o, 0 o [B. K. SETHI c Order Dtd. 2026-01-07 BRANCH-:
WP (C) - COURT NO. el
6/2026/09.01.2026 | o, o0,c B. K. SETHI c Order Dtd. 2026-01-07
WP (C) - COURT NO. e
7/2026|09.01.2026 |.- o0 0 o |B. BEHERA p Order Dtd. 2026-01-07




WP (C) - COURT NO. el
8/202609.01.2026 |, oo o o0, D P. DAS c Order Dtd. 2026-01-07
WP (C) - COURT NO. oy
9/2026(09.01.2026 .- cc 0,0 |T. SWAIN c Order Dtd. 2026-02-03
WRIT
WP (C) - COURT NO. o BRANCH
1/2026(09.01.2026 o 2, 0,0 |T. SWAIN c Order Dtd. 2026-02-03 (DIVISIC
BENCH-1)
WP (C) - COURT NO. Caql
2/2026/09.01.2026 | o050, [B. M. SARANGI c Order Dtd. 2026-01-07
WP (C) - COURT NO. WRIT
3/2026|09.01.2026 |5 gco 0,5 [K.C. PANDA c Order Dtd. 2026-01-07 BRANCH--
WP (C) - COURT NO. el WRIT
4/202609.01.2026 |5 o) o0, [P K. LENKA c Order Dtd. 2026-01-07 BRANCH-
CRLA- COURT NO. CRIMINAI
1/2026|09.01.2026 | /5", oo [P. S. DAS - Order Dtd. 9999-12-31 ADDEAL
WP (C) - COURT NO. o WRIT
4/2026109.01.2026 | o 0,0 [BALARAM SINGH > oLD Order Dtd. 2025-04-16 BRANCH--
WP (C) - COURT NO. oAl WRIT
5/2026(09.01.2026 |, c,0 5014 (G C JENA > oLp Order Dtd. 2025-04-16 BRANCH--
JCRLA- COURT NO. CRIMINAI
6/2026(09.01.2026 oo, S SAMAL 5 oLp Order Dtd. 9999-12-31 ADDEAL
BLAPL- COURT NO.
7/2026(09.01.2026  |T0o" o |S. CHOUDHURY > oLp Order Dtd. 2026-01-07 BAIL-2
ABLAPL- COURT NO.
3/2026/09.01.2026 [ o' o0 o |T.BARIK 17 Order Dtd. 2026-01-07 BAIL-2
BLAPL- COURT NO.
6/202609.01.2026  |,\/go 0,0 R K. MALLICK 1 Order Dtd. 2026-01-07
ABLAPL-  |BINDU SAGAR COURT NO.
7/2026(09.01.2026 o0 000 s |suaTN 2 oLD Order Dtd. 2026-01-07
CRLMC- COURT NO.
8/2026/09.01.2026 o U)o [B. K. PATI 2 oLD Order Dtd. 2026-01-07
TRP (C) - COURT NO. e
0/2026|09.01.2026 |-, 05, B K MOHARANA > oLp Order Dtd. 2026-01-06 M.J.C.
WP (C) - COURT NO. e WRIT
1/2026(09.01.2026 | o0 0,0 (S K RATH 2 oLD Order Dtd. 2026-01-06 BRANCH- 2
WP (C) - COURT NO. e WRIT
2/2026/09.01.2026 | oo o000 |T BAG 5 oLD Order Dtd. 2026-01-06 BRANCH- 4




BLAPL- COURT NO.
3/2026(09.01.2026 10814/2025 DILLIP SAMAL > OLD Order Dtd. 2026-01-07
WP (C) - COURT NO. Caql
5/2026(09.01.2026 27567/2025 S MOHARANA > OLD Order Dtd. 2026-01-08
WP (C) - COURT NO. el WRIT
6/2026(09.01.2026 32090/2025 R C MUDULI > OLD Order Dtd. 2026-01-07 BRANCH- ¢
WP (C) - COURT NO. e WRIT
7/2026(09.01.2026 37102/2025 K K NAYAK > OLD Order Dtd. 2026-01-08 BRANCH--
WP (C) - COURT NO. e WRIT
9/2026/09.01.2026 37599/2025 B SAMAL > OLD Order Dtd. 2026-01-07 BRANCH-:
WP (C) - COURT NO. el WRIT
0/2026(09.01.2026 37786/2025 K K NAYAK > OLD Order Dtd. 2026-01-08 BRANCH-"
WP (C) - COURT NO. o WRIT
1/2026(09.01.2026 oo ", 0o, |J DEHURY 2 oLD Order Dtd. 2026-01-08 BRANCH-¢
WRIT
WP (C) - MAHESH KUMAR COURT NO. o BRANCH
2/2026109.01.2026 |20/ 0 0000 |y Rl 2 oLD Order Dtd. 2026-01-07 (DIVISIC
BENCH-1)
WP (C) - DINESH KUMAR COURT NO. el WRIT
3/2026(09.01.2026 37816/2025 PANDA > OLD Order Dtd. 2026-01-08 BRANCH--
WP (C) - COURT NO. o WRIT
5/2026(09.01.2026 49/2026 S K DASH > OLD Order Dtd. 2026-01-08 BRANCH- ¢
WP (C) - COURT NO. e WRIT
6/2026(09.01.2026 124/2026 S SAHOO > OLD Order Dtd. 2026-01-08 BRANCH- ¢
WP (C) - AMLAN SHAKTI COURT NO. e
7/2026(09.01.2026 164/2026 PAAL > OLD Order Dtd. 2026-01-08
WP (C) - COURT NO. o WRIT
8/2026(09.01.2026 37087/2022 S DASH > OLD Order Dtd. 2026-01-08 BRANCH- 2
WP (C) - COURT NO. e WRIT
9/2026(09.01.2026 37743/2025 SUMAN MITRA > OLD Order Dtd. 2026-01-07 BRANCH-
WRIT
WP (C) - COURT NO. e BRANCH
0/2026(09.01.2026 37727/2025 SUMAN MITRA > OLD Order Dtd. 2026-01-07 (DIVISIC
BENCH-3)
FAO- GOPINATH COURT NO MISC.
1/2026(09.01.2026 311/2019 SETHT 6 Order Dtd. 2026-01-13 APPEAL

SEC.




WP (C) - COURT NO. el WRIT
2/202609.01.2026  |5o500 50, (S DASH c Order Dtd. 2026-01-08 BRANCH--
WP (C) - COURT NO. Caql
3/2026(09.01.2026 |50 ch ) 0,c (S DAS c Order Dtd. 2026-01-08
WP (C) - COURT NO. el WRIT
4/2026(09.01.2026 |5 o0 0,0 |S DAS c Order Dtd. 2026-01-08 BRANCH-"
WP (C) - COURT NO. e WRIT
5/2026(09.01.2026 ;o027 0,5 |S K RATH c Order Dtd. 2026-01-08 BRANCH-
TRP (C) - COURT NO. Cnal
6/2026/09.01.2026 |, o -0 o |A.K.MOHANTY e Order Dtd. 2026-03-02
CONTC- COURT NO.
7/2026(09.01.2026 oo, 0o [R K BARIK i Order Dtd. 2026-01-08
CRLMC- COURT NO.
8/2026/09.01.2026 | .7 o [P. R. SWAIN 2 oLD Order Dtd. 2025-01-07
CRLMC- COURT NO.
9/2026(09.01.2026 | 0" 0 P.K.SINGH > oLD Order Dtd. 2026-01-08
CONTC- COURT NO.
0/2026|09.01.2026  |oo-o) oo [R K BARIK > oLp Order Dtd. 2026-01-08
CRLMC- COURT NO.
1/2026/09.01.2026 | "0, |[R.K.MALLICK 2 oLD Order Dtd. 2026-01-07
CRLMC- COURT NO.
2/2026(09.01.2026 |- 0, o |R.K.MALLICK 5 oLp Order Dtd. 2026-01-07
CRLMC- COURT NO.
3/2026(09.01.2026 |, )7 oo |R.K.MALLICK > oLp Order Dtd. 2025-12-02
CONTC- COURT NO.
4/2026(09.01.2026 |- 0., o |L.MOHANTY c Order Dtd. 2026-01-27 CONTEMP
CONTC- PRATAP KUMAR COURT NO.
5/2026(09.01.2026 |~ oo |phera c Order Dtd. 2026-01-08
CRLMC- COURT NO.
6/2026/09.01.2026 |-,y o0, c |L.MOHANTY c Order Dtd. 2026-01-06
CMP- COURT NO.
7/2026/09.01.2026 |0, 0, |D.SAMAL 23 Order Dtd. 2026-03-11
CONTC- PRATAP KUMAR COURT NO.
8/2026(09.01.2026 | o oo |pnmra 23 Order Dtd. 2026-01-08
CRLMC- COURT NO.
9/2026(09.01.2026 | ;o707 o M.MOHANTY 2 oLD Order Dtd. 2025-12-15




0/2026(09.01.2026 §ES§§625 A.MOHANTY EEURT NO- lorder Dtd. 2026-03-02
1/2026(09.01.2026  [3276)7 |k sAHOO TOURT MO lorder prd. 2025-12-10 o NCH ¢
2/2026(09.01.2026 f?i?;2024 S.P.SAMANTA gogig NO- lorder Dtd. 9999-12-31
3/2026/09.01.2026 282235025 G.C.JENA gogig NO-lorder ptd. 2025-09-12
4/2026(09.01.2026 §S§¥35025 D . PANDA gogig NO-lorder Dtd. 2025-11-14
5/2026(09.01.2026 gség;;zoz5 B K SWAIN SOURE MO lorder ptd. 2026-01-08 o NCH:
6/2026/09.01.2026 ZEETS;OZS MS . HASAN gogig NO-lorder ptd. 2025-12-04
7/2026(09.01.2026 ggéf;626 RID KUMAR SO0RT MO lorder ptd. 2026-01-08
8/2026/09.01.2026 225%5;025 K.C.PANDA gogig NO-lorder ptd. 2026-01-07 ;?;gINAI
9/2026(09.01.2026 ¥5é§;;2025 B K SWAIN COURE MO lorder ptd. 2026-01-08 e NCH .
0/2026(09.01.2026 §§2f32025 J. SAHOO gogig NO- lorder ptd. 9999-12-31
1/2026/09.01.2026 gigg;;OZS H.S.PATKRAY gOURT NO-lorder ptd. 9999-12-31
2/2026(09.01.2026 25432;2025 B SAMAL TOURT MO lorder ptd. 9999-12-31 e ANCH ¢
3/2026(09.01.2026 g?ng;OZS ;XE??ﬁGH gogig NO-lorder ptd. 9999-12-31 i?égINAI
4/2026(09.01.2026 gs;gg;2025 B SAMAL TOURT MO lorder ptd. 9999-12-31 o NCH
5/2026(09.01.2026 g?ifS;OZS A.K.BARIK gogig NO-lorder ptd. 9999-12-31
WRIT
6/2026(09.01.2026 25222;2025 B.K. SWAIN gogig NO-lorder ptd. 2026-01-08 ?E?ggglc

BENCH-2)




CRLMC-

COURT

NO.

7/2026(09.01.2026 5175/2025 S.SUNANDINI > OLD Order Dtd. 2026-01-06
CRLMC- COURT NO.
8/2026(09.01.2026 5673/2025 P.K.MISHRA > OLD Order Dtd. 2026-01-06
TRP (C) - COURT NO. el
9/2026(09.01.2026 471/2025 K.C.SAMAL 16 Order Dtd. 2026-03-02
WP (C) - COURT NO. e WRIT
0/2026(09.01.2026 29151/2013 A K SWAIN 16 Order Dtd. 2026-01-08 BRANCH--
FAO- PRASANTA COURT NO MISC
1/2026(09.01.2026 350/2025 KUMAR MAHALI 6 Order Dtd. 9999-12-31 2EEEAL
CONTC- COURT NO.
2/2026(09.01.2026 1699/2025 A.K.NAYAK 6 Order Dtd. 2026-01-06
WP (C) - COURT NO. e
3/2026(09.01.2026 |1, 70, M R SAHOO p Order Dtd. 2026-01-08
CONTC- COURT NO.
4/2026(09.01.2026 | oo, oo [K PARIDA c Order Dtd. 2026-01-08
CONTC- COURT NO.
6/2026(09.01.2026 6004/2025 K PARIDA 6 Order Dtd. 2026-01-08
CONTC- COURT NO.
8/2026(09.01.2026 6003/2025 K PARIDA 6 Order Dtd. 2026-01-08
CONTC- COURT NO.
9/2026(09.01.2026 6072/2025 K PARIDA 6 Order Dtd. 2026-01-08
CONTC- COURT NO.
0/2026]09.01.2026 5775/2025 A K PANDA 6 Order Dtd. 2026-01-08
CONTC- COURT NO.
1/2026(09.01.2026 5763/2025 A K PANDA 6 Order Dtd. 2026-01-08
CONTC- COURT NO.
2/2026(09.01.2026 5758/2025 A K PANDA 6 Order Dtd. 2026-01-08
WP (C) - COURT NO. Cnal
3/2026(09.01.2026 5777/2025 A K PANDA 6 Order Dtd. 2025-03-03
ABLAPL- COURT NO.
4/2026(09.01.2026 11208/2025 D.K.NAIK 17 Order Dtd. 2025-12-11 BAIL-2
CONTC- COURT NO.
5/202609.01.2026 |ooo0 ), A K PANDA i Order Dtd. 2026-01-08 CONTEMP
ABLAPL- COURT NO.
6/2026(09.01.2026 9985/2025 B.R.SENAPATI 17 Order Dtd. 2025-10-29
ABLAPL- COURT NO.
9/2026(09.01.2026 339/2025 P.PANIGRAHI 17 Order Dtd. 2026-01-07
ABLAPL- COURT NO.
0/2026(09.01.2026 382/2025 S.ROUT 17 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
2/2026(09.01.2026 12907/2025 G.JAYASINGH 17 Order Dtd. 2026-01-07




3/2026(09.01.2026 ??5253;025 S.NAYAK EQURT NO- lorder Dtd. 2026-01-07

4/2026/09.01.2026 22;?58;5 P.K.MOHANTY iSURT NO-lorder ptd. 2026-01-07

5/2026/09.01.2026 §§2?5§525 B.B.MALLICK SQURT NO-lorder ptd. 2026-01-07

7/2026(09.01.2026  [7c ) |6 ROUT 5o 0% O lorder ptd. 2026-03-19 N NCH
8/2026/09.01.2026 ?23?535025 S . MOHARANA SQURT NO- lorder Dtd. 2025-11-20

9/2026/09.01.2026 ?2?2535025 R.SAHU ESURT NO- lorder Dtd. 2026-01-07 BATL-2
0/2026(09.01.2026 (301617 IMD MOKTM TOURT MO lorder ptd. 2026-01-08 o NCH -
1/2026/09.01.2026 ?3?2535025 R.SAHU SSURT NO-lorder ptd. 2026-01-07

3/2026/09.01.2026 ggégg;zozS MD MOKIM ESURT NO-lorder ptd. 2026-01-08

4/2026(09.01.2026 ggégi;zoz5 S K SWAIN TOURT MO lorder ptd. 2026-01-08 N ANCH
5/2026(09.01.2026 25é§;;2025 J SAHOO SOURT MO lorder ptd. 2026-01-21 e NCH 1
7/2026(09.01.2026 110" |r x wavak SOURT MO lorder ptd. 2025-02-04 e ANCH ¢
8/2026/09.01.2026 ?23?52& B.K.DALAT S?URT NO-lorder ptd. 2026-01-07

9/2026/09.01.2026 ?2?2535025 J.BEHERA gSURT NO- lorder Dtd. 2025-12-12 BATL-2
1/2026/09.01.2026 ?§Z§§3£025 P . PANTGRAHT gSURT NO-lorder ptd. 2026-01-07

2/2026/09.01.2026 ??3?535025 D.K.BEHERA gSURT NO- lorder Dtd. 2026-01-07 BATL-2
3/2026/09.01.2026 ?2;?53;025 D.K.BEHERA iSURT NO- lorder Dtd. 2026-01-07 BATL-1
4/2026(09.01.2026 ?22?53;025 G.R.PATRA fSURT NO-lorder ptd. 2026-01-07

5/2026(09.01.2026 ?23353;025 S.SAHOO ESURT NO-lorder ptd. 2026-02-17

6/2026/09.01.2026 22??5;; S.K.DAS fSURT NO- lorder Dtd. 2026-02-17 BATL-2




ABLAPL-

COURT

NO.

7/20261(09.01.2026 44/2026 S.SAMAL 17 Order Dtd. 2026-01-07 BAIL-2
ABLAPL- COURT NO.
8/20261(09.01.2026 48/2026 P.K.JENA 17 Order Dtd. 2026-01-07 BAIL-2
ABLAPL- COURT NO.
9/20261(09.01.2026 50/2026 S.SWAIN 17 Order Dtd. 2026-01-07 BAIL-2
ABLAPL- COURT NO.
0/20261(09.01.2026 56/2026 P.K.JENA 17 Order Dtd. 2026-02-17 BAIL-2
ABLAPL- COURT NO.
1/20261(09.01.2026 58/2026 J.BEHERA 17 Order Dtd. 2026-02-18 BAIL-2
ABLAPL- COURT NO.
2/20261(09.01.2026 60/2026 B.K.HATI 17 Order Dtd. 2026-02-18
ABLAPL- COURT NO.
3/2026(09.01.2026 66,2026 P.K.PANI 1 Order Dtd. 2026-01-07
CRLMC- COURT NO.
4/2026(09.01.2026 47342024 |P SAMAL s Order Dtd. 2026-01-07
ABLAPL- COURT NO.
5/20261(09.01.2026 67/2026 B.SAHOO 17 Order Dtd. 2026-01-07
WP (C) - COURT NO. s WRIT
6/2026(09.01.2026 24549/2025 D. SAMAL 16 Order Dtd. 2026-03-02 BRANCH-*
WP (C) - COURT NO. o WRIT
7/20261(09.01.2026 36314/2025 R. R. DAS 16 Order Dtd. 2026-01-05 BRANCH-
MATA- COURT NO. FIRST
8/20261(09.01.2026 399/2023 G.MOHANTY 16 Order Dtd. 2026-01-05 APPEAL
CMP- COURT NO.
9/20261(09.01.2026 1347/2025 C. R. NAYAK 16 Order Dtd. 2026-01-06
CRLMC- SIBA PRASAD COURT NO.
0/20261(09.01.2026 5341/2025 |SAHOO 16 Order Dtd. 2026-01-07
ABLAPL- COURT NO.
1/20261(09.01.2026 75/2026 S. CHOUDHURY 16 Order Dtd. 2026-01-07
CRLMC- COURT NO. CRIMINAI
2/20261(09.01.2026 73/2026 A. K. BEHERA 16 Order Dtd. 2026-01-07 MISC
CRLMC- COURT NO.
3/20261(09.01.2026 11/2026 SARAT DASH 16 Order Dtd. 2026-01-07
CRLMC- COURT NO.
4/20261(09.01.2026 46/2026 SUVENDU BARIK 16 Order Dtd. 2026-01-07
ABLAPL- JADUNATH COURT NO.
5/20261(09.01.2026 54/2026 PRADHAN 16 Order Dtd. 2026-01-07




ABLAPL- COURT NO.

6/202609.01.2026 [o, oo |J. C. BARAL 17 Order Dtd. 2026-01-07
ABLAPL- JADUNATH COURT NO.

7/2026(09.01.2026 [0 CRADHAN b Order Dtd. 2026-01-07
ABLAPL- JADUNATH COURT NO.

8/2026/09.01.2026 |00 o e (orapHAN 1 Order Dtd. 2026-01-07 BAIL-1
ABLAPL-  |BINDU SAGAR COURT NO.

9/2026(09.01.2026  [1/0c o oe |sunTy 1 Order Dtd. 2026-01-07
ABLAPL-  |BINDU SAGAR COURT NO.

0/2026(09.01.2026 [\ "o ) o c |un b Order Dtd. 2026-01-07 BAIL-2
ABLAPL-  |BINDU SAGAR COURT NO.

1/202609.01.2026 |00 0000 lqunry 17 Order Dtd. 2026-01-07 BAIL-2
ABLAPL- JADUNATH COURT NO.

2/202609.01.2026 |70’ m 000 \opapman 17 Order Dtd. 2026-01-07
ABLAPL- JADUNATH COURT NO.

3/202609.01.2026  [oo"7 o opapaan 1 Order Dtd. 2026-01-07 BAIL-1
ABLAPL- JADUNATH COURT NO.

4/202609.01.2026 0027 e opapman 17 Order Dtd. 2026-01-07
ABLAPL- JADUNATH COURT NO.

5/202609.01.2026 (500" o5 orapman 17 Order Dtd. 2026-01-07
ABLAPL- COURT NO.

6/2026|09.01.2026 [/ [ o |SARAT DASH 17 Order Dtd. 2025-01-07 BAIL-1
ABLAPL- SANTOSH KUMAR COURT NO.

7/2026109.01.2026 [ .U S0 e [unanTy s Order Dtd. 2026-01-07 BAIL-1
ABLAPL- COURT NO.

8/2026/09.01.2026 [, ' o, |SARAT DASH 17 Order Dtd. 2026-01-07 BAIL-1
ABLAPL- COURT NO.

9/2026|09.01.2026 | " oo M. R. DAS s Order Dtd. 2026-01-07 BAIL-1
ABLAPL-  |MANOJA KUMAR COURT NO.

0/2026|09.01.2026  [/\"'o 00 e |uaTiTeR 17 Order Dtd. 2026-01-07 BAIL-2
CMP- COURT NO.

1/2026(09.01.2026 |7~ o0oc [L. K. NAYAK 23 Order Dtd. 2026-01-08
WP (C) - COURT NO. o

7/202609.01.2026 |, 700, |8 K SAHOO 20 Order Dtd. 2026-02-25

WRIT

WP (C) - COURT NO. o BRANCH

8/202609.01.2026 | o 700,58 K SAHOO 1 Order Dtd. 2026-02-25 (DIVISIC

BENCH-2)




CHIEF

WP (C) - . _ _ WRIT
9/2026(09.01.2026 |, o))" IS K SAHU gg§§$CE S |order Dtd. 9999-12-31 R ANCHE
WP (C) - CHIEF
1/2026(09.01.2026 10407 la pas JUSTICE'S Order Dtd. 2026-01-06
COURT
CHIEF
WP (C) - . _ _ WRIT
3/2026(09.01.2026 3o /)7 |T K NAYAK gg§§$CE S |order Dtd. 9999-12-31 R ANCH -
WP (C) - CHIEF
5/2026(09.01.2026 [3o)b7 o IS K SAHOO JUSTICE'S |Order Dtd. 9999-12-31
COURT
FAO- CHIEF
6/2026(09.01.2026 77 . |P.K.LENKA JUSTICE'S Order Dtd. 2026-01-08
COURT
CHIEF
WP (C) - , P WRIT
7/2026(09.01.2026 |5 1507 _ls. K. BEHERA ggig$CE S |order Dtd. 2026-01-06 R ANCH:
CHIEF
WP (C) - ) o WRIT
9/2026(09.01.2026 |5 s o s K SAHOO gg§;$CE S |order Dtd. 9999-12-31 R ANCH
CHIEF
WP (C) - . B _ WRIT
0/2026109.01.2026 20122/2025 B. B. MALLICK gg§§$CE S |Order Dtd. 2026-01-06 BRANCH-?
WP (C) - CHIEF
2/2026(09.01.2026 ;- C)7  |B. B. MALLICK JUSTICE'S Order Dtd. 2026-01-06
COURT
CHIEF
WA- , o WRIT
3/2026(09.01.2026 1130 o0, [S DASH gg§;$CE S |order Dtd. 2026-01-07 APPEAL
] —_ —_
4/2026(09.01.2026 |3- i oo |P. K. MOHANTY gg§;$CE S |order Dtd. 2026-01-07 (D1VISIC
BENCH-3)
CHIEF
WP (C) - . o WRIT
6/2026(09.01.2026 |3-0 2" o |P. K. MOHANTY gg§;$CE S |order Dtd. 2026-01-07 R ANCH .
CHIEF
7/202609.01.2026 |OTAPL S K SAHU JUSTICE'S |Order Dtd. 2026-01-15 CIVIL
8/2017 COURT REVISION
CHIEF
WP (C) - , A WRIT
9/2026(09.01.2026 |3o0C)° |p. K. MOHANTY ggig%CE s |order Dtd. 2026-01-07 R ANCH:
WP (C) - CHIEF
1/2026(09.01.2026 |3-0)" o |P. K. MOHANTY JUSTICE'S |Order Dtd. 2026-01-07
COURT
WRIT
WP (C) - COURT NO. BRANCH
2/2026(09.01.2026 |30 . |D SAMAL o Order Dtd. 2026-01-19 (DTVTSIC

BENCH-2)




WP (C) -

COURT

NO.

4/2026(09.01.2026 1770 P. K. MOHANTY o Order Dtd. 2026-01-07
WP (C) - COURT NO. o
5/2026(09.01.2026  [}7 o) M R SAHOO o Order Dtd. 2026-01-08
WP (C) - COURT NO. L WRIT
6/2026(09.01.2026  1-(0)°  IA MORANTY o Order Dtd. 2026-01-07 o NCH ¢
WP (C) - COURT NO. o WRIT
7/2026(09.01.2026 )00 1B SAHOO o Order Dtd. 2026-01-07 o NCH
WP (C) - COURT NO. o WRIT
8/2026(09.01.2026 1 cl” o B SAMAL o Order Dtd. 2026-01-08 o CH
WP (C) - COURT NO. o
9/2026(09.01.2026 [127C)" B BARIK o Order Dtd. 2026-01-08
WP (C) - COURT NO. o
0/2026(09.01.2026  [37 17 |D sAmAL o Order Dtd. 2026-01-08
WP (C) - COURT NO. o
1/2026(09.01.2026  [}7 1) |1 BAG o Order Dtd. 2026-01-08
WP (C) - COURT NO. o
2/2026(09.01.2026 ;1) M R BARIK o Order Dtd. 2026-01-08
WP (C) - COURT NO. o
6/2026(09.01.2026  [;"3C)° M R BARIK o Order Dtd. 2026-01-08
CMP- COURT NO.
6/2026(09.01.2026 (S0 . |P.C.MOHANTY = Order Dtd. 2026-02-17
CRLMC- COURT NO. CRIMINATI
7/2026(09.01.2026 (S0 | P KaR = Order Dtd. 2026-01-09 .
BLAPL- COURT NO.
9/2026(09.01.2026  "7E0 p.DAS = Order Dtd. 2026-01-07
RAMESH
0/2026/09.01.2026 g§3g§;6 CHANDRA ggURT NO- lorder Dtd. 2026-01-07
MAHARANA
RAMESH
1/2026/09.01.2026 ?;253;2025 CHANDRA ggURT NO- lorder Dtd. 2026-01-07
MAHARANA
ABLAPL- COURT NO.
2/2026(09.01.2026  MeLRTLC 3 pas = Order Dtd. 2026-01-07
ABLAPL- PRASANJIT COURT NO.
3/2026(09.01.2026  [oRATC  PRESRY = Order Dtd. 2026-01-07
ABLAPL- COURT NO.
4/2026(09.01.2026 77007 s saHOO - Order Dtd. 2026-02-17




ABLAPL- COURT NO.

5/2026(09.01.2026 | g5 /)0, c|S SAHOO i Order Dtd. 2026-02-17 BATL-1
ABLAPL- COURT NO.

7/202609.01.2026 |1 o000, |S SAHOO 17 Order Dtd. 2026-02-17
WP (C) - COURT NO. o WRIT

8/2026(09.01.2026 |1, 5%, .o [M. K. MOHANTY it Order Dtd. 2026-01-06 BRANCH-
WP (C) - COURT NO. o WRIT

9/2026(09.01.2026 |1, 5%, 0, |D. BARIK it Order Dtd. 2026-01-06 BRANCH-
BLAPL- COURT NO.

0/2026(09.01.2026 |1 ooz /50, |D. MOHAPATRA i Order Dtd. 2026-01-08 BATL-2
WP (C) - COURT NO. o WRIT

1/2026(09.01.2026 |, o020 0o |P NAYAK c Order Dtd. 2026-01-20 BRANCH- ]
BLAPL- AMLAN SHAKTI COURT NO.

2/2026(09.01.2026 |1 ooy’ 0oc (oans c Order Dtd. 2026-01-08 BATL-1
ABLAPL- JADUNATH COURT NO.

3/2026(09.01.2026 |7 'co 0o e | bpa i Order Dtd. 2025-12-02 BATL-1
BLAPL- JADUNATH COURT NO.

4/2026(09.01.2026  |11'00g /5055 | prADHAN i Order Dtd. 2026-01-08
ABLAPL- BISWARANJAN COURT NO.

5/202609.01.2026 |41 00 DALAT 17 Order Dtd. 2026-01-08 BATL-2
ABLAPL- COURT NO.

6/2026(09.01.2026 ;o /oo [B. R. DALAI it Order Dtd. 2026-01-08
WP (C) - COURT NO. . WRIT

8/2026(09.01.2026 |, 0750, |K. K. NATH e Order Dtd. 2026-03-09 BRANCH-:
CRA- COURT NO. CRIMINAI

9/2026(09.01.2026 |27 0o S BISWAL e Order Dtd. 2025-12-23 ADDEAL
CRLREV- COURT NO.

0/2026(09.01.2026 |70~y /50, |R.CH.ROUT 3 oLD Order Dtd. 2026-02-03
BLAPL- COURT NO.

1/2026(09.01.2026  odyy /n0os |R-K.-MALLICK g Order Dtd. 2025-12-23
BLAPL- COURT NO.

2/202609.01.2026 |7 oo7" ) o [R.K.MALLICK e Order Dtd. 2026-01-06 BATL-1
WP (C) - COURT NO. o

3/2026(09.01.2026 |1 o0 0oc (B DAS b Order Dtd. 2026-01-05
WP (C) - COURT NO. o WRIT

4/202609.01.2026 |5 o000, B. DAS s Order Dtd. 2026-01-05 BRANCH- -
BLAPL- COURT NO.

5/202609.01.2026  [og- "o, M.DAS by Order Dtd. 2026-01-08
ABLAPT- COURT NO.

6/2026(09.01.2026 | " 0 [B.P.NANDA g BATL-2




ABLAPL-

COURT

NO.

7/2026(09.01.2026  PELAT Is pas . Order Dtd. 2026-01-07

8/2026(09.01.2026 ?23253;025 B DAS gogig NO- lorder Dtd. 2025-12-30 BAIL-2
9/2026/09.01.2026 ??3?52; D P DASH gogig NO- lorder Dtd. 2026-01-07

0/2026(09.01.2026 f§§§§}2025 ;éiiA JEET gogig NO-lorder ptd. 2026-01-07

1/2026(09.01.2026 ?iﬁgg;zozS 2%2?3 SAGAR gogig NO- lorder Dtd. 2026-01-08 BAIL-2
2/2026/09.01.2026 fg?f;;ZOZS K SAHOO gogig NO-lorder ptd. 2026-01-08

4/2026(09.01.2026 525;026 P.K.JENA gogig NO-lorder ptd. 2026-01-08

6/2026/09.01.2026 2252856 N. SAHOO gogig NO- lorder Dtd. 9999-12-31

8/2026/09.01.2026 2232856 B.SINGH gogig NO- lorder Dtd. 2026-01-07

8/2026/09.01.2026 %25;025 T BAG gogig NO- lorder Dtd. 2026-02-13 ggiEAL

SEC.

8/2026/09.01.2026 g§3§g£6 S. R. BARIK Sogig NO- lorder Dtd. 2026-01-07

7/2026/09.01.2026 553252625 M.K.MOHANTY gogig NO-lorder ptd. 2026-02-10

5/2026/09.01.2026 §5é§2;2025 B. BEHERA gogig NO- lorder Dtd. 2026-01-08 ZE£ECH_]
8/2026/09.01.2026 §S£§;;2025 B. BEHERA gogig NO- lorder Dtd. 2026-01-08 giiﬁcn—e
0/2026/09.01.2026 §5£21;2025 B. BEHERA gogig NO- lorder Dtd. 2026-01-08

2/2026(09.01.2026 §5§§§}2025 B. BEHERA gogig NO-lorder ptd. 2026-01-08 EE£ECH_4
4/2026(09.01.2026 ggégé;2025 ADANGT SUSTICE'S |order Dtd. 2026-01-08 e

COURT




CHIEF

WP (C) - , L WRIT
5/2026(09.01.2026 [107C)° |B. BEHERA C.0.  |JUSTICE'S|Order Dtd. 2026-01-08 o NCH
COURT
W (C) - CHIEF
7/2026(09.01.2026 B. BEHERA C.0.  |JUSTICE'S Order Dtd. 2026-01-08
137/2026
COURT
CHIEF
WP (C) - , L WRIT
9/2026(09.01.2026 [1-1C)° |3 BEHERA C.0.  |JUSTICE'S|Order Dtd. 2026-01-08 o NCH .
COURT
CHIEF
WP (C) - , o WRIT
0/2026(09.01.2026 3=/ )" |B. BEHERA C.0.  |JUSTICE'S Order Dtd. 2026-01-08 RO
COURT
CHIEF
1/2026/09.01.2026 |[CLAPL” PRATAP KUMAR |0 o |JUSTICE'S |order Dtd. 2026-01-08
4294/2025 |BARIK
COURT
WP (C) - LAXMIDHAR COURT NO. o
8/2026(09.01.2026 [1e C)- o MAKE DS c.o. : Order Dtd. 2026-01-09
WP (C) - COURT NO. o
9/2026(09.01.2026 [ 00)° o [R. MALLICK  |c.0.  |;00*D Order Dtd. 2026-01-09
BLAPL- SRINIBASH COURT NO.
0/2026(09.01.2026  [22E" o c.o. P00 Order Dtd. 2026-01-08
CRLA- COURT NO. CRIMINATI
1/2026(09.01.2026 (T2 . IN.N.MOHAPATRA|C.O. | Order Dtd. 9999-12-31 i
CRLMC- RAJIB BIHARI COURT NO.
2/2026|09.01.2026  |So7NE0 (SRR c.o. ¢ Order Dtd. 2026-01-08
CRLMC- MANOJ KUMAR COURT NO. CRIMINATI
3/2026(09.01.2026  [CENES A c.o. |t Order Dtd. 2026-01-09 .
CRLMC- LAXMIDHAR COURT NO.
4/2026(09.01.2026  (SINEC A DS c.o. [°0ns Order Dtd. 2026-01-09
ABLAPL- GIRIJA SANKAR
3/2026(09.01.2026 M ATET e GENERAL Order Dtd. 2025-12-23
ABLAPL- GIRIJA SANKAR
4/2026(09.01.2026 e GENERAL Order Dtd. 2025-12-23
5/202609.01.2026 |PPAPL” SWARAJ PATEL |GENERAL Order Dtd. 2026-01-06
i 11692/2025 raer :
WP (C) — AKSHAYA KUMAR _ _
9/2026(09.01.2026 |10 1T o ERS ey GENERAL Order Dtd. 2026-01-05
WRIT
WP (C) — MANOJ KUMAR _ _ BRANCH
0/2026(09.01.2026 |5 0 =b7 GENERAL Order Dtd. 2026-01-06 s
BENCH-1)
WP (C) - MANOJ KUMAR _ _ WRIT
5/2026(09.01.2026 1ol GENERAL Order Dtd. 2026-01-06 o NCH 1
BLAPL- CHIRANJEEV
6/2026(09.01.2026 | L I ey |GENERAL Order Dtd. 2026-01-07




STHITI

7/2026(09.01.2026 (5}1{]74%(/:;025 PRAGYAN GENERAL Order Dtd. 2026-01-06
SUNANDINI
CRLMC— PRAFULLA
8/20261(09.01.2026 5086/2025 CHANDRA GENERAL Petition With Annexures
ACHARYA
WP (C) - PRAMOD RANJAN \ .
9/20261(09.01.2026 18749/2018 |BEHERA GENERAL Entire Brief
WPC (OR) -  |PRASANTA el
0/20261(09.01.2026 217/2014 KUMAR PATRI GENERAL Order Dtd. 2021-08-19 OA Branc
WP (C) - PRASANTA o WRIT
2/20261(09.01.2026 37554/2025 KUMAR PATRI GENERAL Order Dtd. 2026-01-07 BRANCH-¢
WPC (OAC) - |[MANOJ KUMAR el
3/20261(09.01.2026 170/2017 RANA GENERAL Order Dtd. 2023-09-14 OA Branc
ABLAPL- PRABIR KUMAR
8/2026/09.01.2026 13133/2025 |RAY GENERAL Order Dtd. 2026-01-07 BAIL-2
WRIT
WP (C) - o BRANCH
5/2026/09.01.2026 3117/2019 PARSURAM DAS |GENERAL Order Dtd. 2025-12-11 (DIVISIC
BENCH-2)
WP (C) = MANOJ KUMAR _ _ WRIT
9/2026/09.01.2026 13265/2023 RANA GENERAL Order Dtd. 2025-09-03 BRANCH-
WP (C) - DILLIP KUMAR , WRIT
3/20261(09.01.2026 17348/2022 |sAHOO GENERAL Entire Document BRANCH-:
CRLA- DILLIP KUMAR , CRIMINAI
4/20261(09.01.2026 1102/2023 |saHOO GENERAL Entire Document APPEAL
CRLMP- DILLIP KUMAR , WRIT
5/20261(09.01.2026 2906/2023 SAHOO GENERAL Entire Document BRANCH- -
LAA- MANOJ KUMAR FIRST
9/20261(09.01.2026 18/2022 RANA GENERAL Order Dtd. 2026-01-06 APPEAL
CRLMC- DILLIP KUMAR , CRIMINAI
4/20261(09.01.2026 473272023 |saHOO GENERAL Entire Document MISC
WRIT
WP (C) - PRAMOD RANJAN , , BRANCH
8/20261(09.01.2026 18916/2018 BEHERA GENERAL Entire Brief (DIVISIC
BENCH)
WP (C) — SHAKTI PRASAD \ WRIT
4/20261(09.01.2026 27013/2022 |[PANDA GENERAL Entire Document BRANCH-
5/2026(09.01.2026 "2 (©)~ MANAS RANJAN | oNERAL Order Dtd. 2026-01-06

36876/2025

SAHOO




WP (C) - MANAS RANJAN _ _ WRIT
7/2026(09.01.2026  [1eio)T IENES GENERAL Order Dtd. 2026-01-06 o NCH
WP (C) — MANAS RANJAN _ _ WRIT
7/2026(09.01.2026  [1eio)T K GENERAL Order Dtd. 2026-01-06 N ACH .
WP (C) - MANAS RANJAN _ _ WRIT
8/2026(09.01.2026 [1iel” RS GENERAL Order Dtd. 2026-01-06 o NCH
ABLAPL- RAJENDRA
1/2026(09.01.2026  foe e o RoUT |CENERAL Order Dtd. 2026-01-07
ABLAPL- RAJENDRA
6/2026(09.01.2026 (0 o RouT | CENERAL Order Dtd. 2026-01-07 BAIL-2
ABLAPL- RAJENDRA
2/2026(09.01.2026 [ e RouT | CENERAL Order Dtd. 2026-01-08
ABLAPL- RAJENDRA
6/2026(09.01.2026 [ e RouT |GENERAL Order Dtd. 2026-01-08
WRIT
WP (C) = AKSHAYA KUMAR _ _ BRANCH
0/2026[09.01.2026 |10 10T GENERAL Order Dtd. 2026-01-08 i
BENCH-2)
BLAPL- SURYA KANTA ,
2/2026/09.01.2026 10841/2025 [BAG GENERAL Final Order
3/2026(09.01.2026 |WA-16/2025 NIRANJAN HOTA GENERAL Order Dtd. 2025-02-25
WRIT
WP (C) - MANOJ KUMAR _ _ BRANCH
1/2026(09.01.2026 12007 e GENERAL Order Dtd. 2025-09-19 i
BENCH-2)
WP (C) - MANOJ KUMAR .
5/2026(09.01.2026 10 0C) e GENERAL Order Dtd. 2025-09-19
WRIT
WP (C) — MANOJ KUMAR _ _ BRANCH
6/2026(09.01.2026 10 C) GENERAL Order Dtd. 2025-09-19 i
BENCH-1)
WP (C) - MANOJ KUMAR o
7/2026(09.01.2026  [1iC) T GENERAL Order Dtd. 2025-09-19
WP (C) - MANOJ KUMAR _ _ WRIT
5/2026(09.01.2026 |- SbT S GENERAL Order Dtd. 2025-09-19 N ACH -
6/2026(09.01.2026 |"E(C)~ MANOJ KUMAR | opypRaL Order Dtd. 2025-09-19

32934/2024

RANA




WP (C) - MANOJ KUMAR _ _ WRIT
0/2026(09.01.2026  [120c e GENERAL Order Dtd. 2025-09-19 o NCH

MATA— PADMINI
5/2026(09.01.2026 |, 700" [KUMART GENERAL Affidavit

PANTIGRAHY

CRLMC- PUSPANJALT
8/2026(09.01.2026 [CHEE o ES” GENERAL Order Dtd. 2026-01-05

WA- SAHASRANSU
6/2026(09.01.2026 1y o0 | GENERAL Judgement Dtd. 2025-02-25

WP (C) — MANOJ KUMAR _ _ WRIT
3/2026(09.01.2026  [[oo) GENERAL Order Dtd. 2024-07-18 o eH

WP (C) - MANOJ KUMAR _ _ WRIT
5/2026(09.01.2026 70 T e GENERAL Order Dtd. 2024-01-22 o NCH

WP (C) - MANOJ KUMAR _ _ WRIT
7/2026(09.01.2026  [7ieClT  RENS GENERAL Order Dtd. 2024-01-22 o NCH -

WP (C) - MANOJ KUMAR _ _ WRIT
2/2026(09.01.2026 1230 A GENERAL Order Dtd. 2024-01-31 o NCH

RFA- FIRST
2/2026(09.01.2026 (507 B SAHU GENERAL Order Dtd. 2026-01-07 .

WEC (OAC) -
9/2026109.01.2026 2049/2016 P MUDULTI GENERAL OA Branc
0/2026/09.01.2026 |FA-52/1975|P R SWAIN GENERAL

WP (C) - o WRIT
1/2026109.01.2026 25859/2017 P R SWAIN GENERAL Order Dtd. 2024-07-11 BRANCH- -

oo MISC.
2/2026109.01.2026 440/2020 B BEHERA GENERAL Order Dtd. 2025-12-22 APPEAL

SEC.
4/202609.01.2026 |CONTC~ P K JENA GENERAL Order Dtd. 2025-07-11 CONTEMP?
0L 5596/2022 :

WP (C) - o WRIT
6/2026(09.01.2026 g1 " o K JENA GENERAL Order Dtd. 2022-06-20 o NCH
7/202609.01.2026 |CRDMC- H K BHOL GENERAL Order Dtd. 2025-12-22

0L 5464/2025 :
8/202609.01.2026 | 20~ B MAHALT GENERAL Order Dtd. 2026-01-27
0L 530/2025 :

CRLA-
0/2026(09.01.2026 S DAS GENERAL Order Dtd. 9999-12-31

1057/2024




WP (C) - L WRIT
1/2026(09.01.2026 [1-/)7 IS DAS GENERAL Order Dtd. 2026-01-16 RO
2/2026/09.01.2026 | CRDMC- P K DASH GENERAL Order Dtd. 2026-01-08

57/2026
8/202609.01.2026 |CREMC- K SAHOO GENERAL Order Dtd. 2017-12-15

0L 2690/2006 :

ABLAPL-
9/2026(09.01.2026 (oo 0 IS N GAYA GENERAL Order Dtd. 2026-01-06 BATL-1

CMP- WRIT
0/2026(09.01.2026 7.7 o [P K JENA GENERAL Order Dtd. 9999-12-31 N NCH ¢
1/2026109.01.2026 |CRLAT D SAMAL GENERAL Order Dtd. 2016-11-08

0L 202/2015 :

WP (C) - PetitionEntire Order,Petition WRIT
2/2026109.01.2026 23224/2017 K C SAMAL GENERAL With Annexures, BRANCH- ¢

0JCc- PetitionEntire Order,Petition
3/2026109.01.2026 6196/1996 D K JENA GENERAL With Annexures,

0Jc- PetitionCounter,Rejoinder,Entire
4/2026//09.01.2026 8431/1998 D K MOHANTY GENERAL Order,Petition With Annexures,

ABLAPL-
2/2026(09.01.2026 [¢o0 7o [C SAHU GENERAL Order Dtd. 2019-03-29

ABLAPL-
4/2026109.01.2026 13599/2023 P K BARIK GENERAL Order Dtd. 2023-11-22 BAIL-2

WRIT

WP (C) - PetitionEntire Order,Petition BRANCH

8/2026(09.01.2026 |1 /S0 ls k samiM GENERAL with Aemoniee i
BENCH)

RSA- SECOND
1/2026109.01.2026 310/2009 P C MOHANTY GENERAL Decree APPEAL

WP (C) - o WRIT
5/2026(09.01.2026 10 17 oA SAHOO GENERAL Order Dtd. 2026-01-19 o NCH 1
§/2026109.01.2026 "2 (C)- H JENA GENERAL Order Dtd. 9999-12-31

0L 3001/2025 :

CRLREV- CRIMINAI
0/2026(09.01.2026 (S350 |0 K MALLICK |GENERAL Order Dtd. 2026-01-06 it
3/202609.01.2026 |[2BDAPLT e swarn GENERAL Order Dtd. 2026-01-07 BATL-2

45/2026




CRLMP-

3/2026(09.01.2026 [T ls samHo0 GENERAL Order Dtd. 2025-12-05
WRIT

WP (C) - L BRANCH

4/2026(09.01.2026 1o Ci7 o 1T P KAR GENERAL Order Dtd. 2026-01-08 i
BENCH-1)
WRIT
WP (C) - o BRANCH
5/2026(09.01.2026 77 1" s DasH GENERAL Order Dtd. 2026-01-09 i
BENCH-1)
7/202609.01.2026 | CONTC~ D BISWAL GENERAL Order Dtd. 2025-08-08
0L 3579/2025 :

WP (C) - L WRIT
8/2026(09.01.2026 [171%)° U DAs GENERAL Order Dtd. 2025-12-19 o NCH
9/202609.01.2026 | CONTC~ P K JENA GENERAL Order Dtd. 2026-01-07

0L 5895/2025 :
0/202609.01.2026 |CONTC~ P K JENA GENERAL Order Dtd. 2026-01-07
0L 5581/2025 :
1/202609.01.2026  |CONTC~ P K JENA GENERAL Order Dtd. 2026-01-07
0L 6106/2025 :
2/202609.01.2026 | CONTC~ P K JENA GENERAL Order Dtd. 2026-01-07
0L 5972/2025 :
3/2026(09.01.2026 |"ElC)~ P K SWAIN GENERAL Order Dtd. 9999-12-31
0L 6054/2025 :

WP (C) - o WRIT
4/2026(09.01.2026 10 1C)7 P K SWATN GENERAL Order Dtd. 9999-12-31 o NCH

WP (C) - L WRIT
5/2026(09.01.2026 300" [P K SWAIN GENERAL Order Dtd. 9999-12-31 N NCH ¢

WP (C) - L WRIT
6/2026(09.01.2026 10 /C)7 P K SWATN GENERAL Order Dtd. 9999-12-31 o NCH
7/202609.01.2026  |CONTC~ P K JENA GENERAL Order Dtd. 2026-01-07 CONTEMP1

0L 5156/2025 :
WRIT

WP (C) - o BRANCH
8/2026(09.01.2026 |10 /1" |p DAS GENERAL Order Dtd. 2026-02-09 i

BENCH-1)

WP (C) - o WRIT

9/2026(09.01.2026 |50 )" _|p PARIDA GENERAL Order Dtd. 2025-12-18 N CH -




WP (C) -

0/2026(09.01.2026 ["'0C)" P K MISHRA  |GENERAL Order Dtd. 2026-01-09
1/202609.01.2026 ["2(C)~ A T NAYAK GENERAL Order Dtd. 2026-01-06
-01. 10545/2025 :
TRP (C) -
2/2026(09.01.2026 |357 7 M BEHERA GENERAL Order Dtd. 2026-03-09
3/202609.01.2026 |ME” M BEHERA GENERAL Order Dtd. 2026-01-05
0L 610/2025 :
RSA- SECOND
4/2026(09.01.2026 o087 |M BEHERA GENERAL Order Dtd. 2026-02-16 R
7/202609.01.2026 |"E{O)~ S K MOHARANA |GENERAL Order Dtd. 2009-09-15
6758/2009
. MISC.
9/2026109.01.2026 N SARKAR GENERAL Order Dtd. 2026-02-11 APPEAL
340/2012
SEC.
0/2026(09.01.2026 |SA-56/1988|S NAYAK GENERAL Order Dtd. 2017-11-30
WP (C) - o WRIT
1/2026(09.01.2026  [;>1C)° Ik s DAS GENERAL Order Dtd. 2024-01-02 N NCH ¢
2/2026(09.01.2026 |"E(C)~ S S BISWAL  |GENERAL Order Dtd. 2016-12-05
0L 20899/2016 :
WP (C) — Order Dtd. 2016-12-05Petition
3/2026109.01.2026 5324/2003 S S BISWAL GENERAL With Annexures,
4/2026(09.01.2026 |"E(©)~ S S BISWAL  |GENERAL Order Dtd. 2018-05-03
01 7267/2018 :
5/202609.01.2026 |"E(€)~ S S BISWAL  |GENERAL Order Dtd. 2015-03-04
0L 12634/2014 :
6/202609.01.2026 |"E(C)- S S BISWAL  |GENERAL Order Dtd. 2015-03-04
20905/2016
7/2026(09.01.2026 |"ElC)~ S S BISWAL  |GENERAL Order Dtd. 2015-03-04
0L 20888/2016 :
9/202609.01.2026 |"E(C)- S S BISWAL  |GENERAL Order Dtd. 2015-03-04
20908/2016
0JCc- WRIT
0/2026(09.01.2026 0300 IS BISWAL GENERAL Order Dtd. 2025-08-22 N NCH ¢




CRLMC- CRIMINAT
1/2026(09.01.2026 (S0 o M SETHI GENERAL Order Dtd. 2025-11-03 .
3/2026(09.01.2026 |"E(S)~ R C MOHAPATRA |GENERAL Petition With Annexures

0L 3691/2009
1/2026(09.01.2026 |"E(C)~ R C MOHAPATRA |GENERAL Petition With Annexures
0L 6644/2002
5/2026(09.01.2026 |"E{C)~ R C MOHAPATRA |GENERAL Petition With Annexures
0L 15588/2013
6/202609.01.2026 |SME” B SINGH GENERAL Order Dtd. 2017-07-19
0L 446/2016 :
WRIT

WP (C) - o BRANCH

7/2026(09.01.2026 [120)7 o lwrTHON DAS  |GENERAL Order Dtd. 2025-12-19 s
BENCH-3)

ABLAPL- PARTHA
9/2026(09.01.2026 (0 L pas | GENERAL Order Dtd. 2026-01-09 BAIL-2

ABLAPL- PARTHA
0/2026(09.01.2026 [ I as  |GENERAL Order Dtd. 2026-01-09 BATL-1
1/202609.01.2026 |SMET B BEHERA GENERAL Order Dtd. 2026-02-02

e 2111/2025 raer :
2/202609.01.2026 ["2(C)- S K AHESAN  |GENERAL Order Dtd. 2025-12-03
e 29732/2025 ’

WP (C) - o WRIT
3/2026109.01.2026 37361/2025 R PRADHAN GENERAL Order Dtd. 2026-01-08 BRANCH="
4/202609.01.2026 |PTAPL” K K NATH GENERAL Order Dtd. 2025-12-24

0L 13387/2025 ' :
WRIT

WP (C) - Order Dtd. 2026-02-25Entire BRANCH
5/202609.01.2026 29750/2024 BISWAL GENERAL Order,Petition With Annexures, (DIVISIC

BENCH-2)

CRLMC- Order Dtd. 2026-01-09Entire CRIMINAI
6/202609.01.2026 93/2026 K MOHANTY GENERAL Order,Petition With Annexures, MISC
8/202609.01.2026 |CREMC~ K SAHOO GENERAL Order Dtd. 2026-01-06

0L 5610/2025 :
9/2026109.01.2026 "0 (C)- SAMAL GENERAL Order Dtd. 2025-12-15
0L 35101/2025 :
0/202609.01.2026 |CREME- K BISWAL  |GENERAL Order Dtd. 2026-01-05
Ve 1603/2025 € :

ABLAPL-
1/2026(09.01.2026 (DT e K AL GENERAL Order Dtd. 2026-01-07 BATL-1

WP (C) - o WRIT
2/2026(09.01.2026 |3 00" oM K JENA GENERAL Order Dtd. 9999-12-31 N ANCH«




WP (C) - o WRIT
3/2026(09.01.2026  [101C)7 M K JENA GENERAL Order Dtd. 9999-12-31 o NCH-
WP (C) - L WRIT
4/2026(09.01.2026 32 00)7 K JENA GENERAL Order Dtd. 9999-12-31 N ACH ¢
6/202609.01.2026 |CREMC~ A K BARIK GENERAL Order Dtd. 9999-12-31
0L 472/2025 :
7/202609.01.2026  |CREMC~ A K BARIK GENERAL Order Dtd. 9999-12-31
0L 472/2025 :
9/2026(09.01.2026 |SE” L MOHANTY GENERAL Order Dtd. 2025-05-09
0L 516/2025 :
1/2026109.01.2026 |SMP~ U K PANDA GENERAL Order Dtd. 2026-01-09
0L 1918/2025 :
3/202609.01.2026 |CMET P BASTIA GENERAL Order Dtd. 2025-12-18
Db 1762/2025 roer :
RPFAM- FIRST
6/2026(09.01.2026 |7 CEC P BEHERA GENERAL Order Dtd. 2026-03-02 et
WP (C) - B. N. o
8/2026(09.01.2026 |10 0T I AN GENERAL Order Dtd. 2026-01-08
ABLAPL- ASHOK KUMAR
2/2026(09.01.2026  [oo SrT (Ao E GENERAL Order Dtd. 2026-01-07
WP (C) - o WRIT
3/2026(09.01.2026 [10/C)° /D, D. NATK  |GENERAL Order Dtd. 2026-01-09 N NCH 1
RPFAM- JUDHISTHIR
4/2026(09.01.2026 PN e GENERAL Order Dtd. 2026-03-23
CRLMC- JYOTI RANJAN
5/2026(09.01.2026 oS [TXOT GENERAL Order Dtd. 2026-01-09
WP (C) — JYOTI RANJAN _ _ WRIT
6/2026(09.01.2026 |10 1) Ik GENERAL Order Dtd. 2026-01-09 N NCH .
7/2026109.01.2026 ?3335856 SURENDRA DAS |GENERAL Order Dtd. 2025-01-09

NIC



